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(b) how many more years would 
be reql.."ired fOr the completion of this 
Highway; and 

(C) the amount 8110tted for the con-
sb uction of this hlllhway In the 
Fourth Five Year PUm! 

The Depaty MiJUSler 1B tile 1Ibds-
trr of TrtIIIspert IDd 8hJppinc <shri 
Bliakt Darshall): (a) and (b). Cal-
cutta to Bomb,lY route is alOng Natio-
nlil Highway No. 6 (via Bahars-
gora, Sambalpur, Raipur and Dhulia) 
lind along Nationltl mghway No. 3 
from Dhu11!1. to BOIt!.bay (Ilia i'fasik 
And Thaita). The pertion from Dhulia 
to Bombay-Niltidftllt t ~  No. ~ 
is fully bridged and. is an all-weather 
road. The rotite from calcl..-tta to 
Dhulla-Natit)nal Highway lto. 6-iJI 
llbout 1010 tniles In length and passes 
thrOUgh the 9tatl!s of ""est Bengal. 
Bihar, OrIl!8a, Madhya Pradesh and 
Maharashtra. The position tn respect 
of the h ~ In each of these 
States aM the likely periOd 01 iii 
completion is h ~  in the state-
ment laid on the Table of the House. 
[Placed in Library. See No. LT-1271/ 
67]. 

(c) It is not possible to indicate the 
;Uhount allotted for this highway, be-
cause the allocation for National 
Highways for the Fourth Plan has not 
yet been ftnalised. 

thdo-Ceylon Shipt)ing Service 

14M. Shrl KlruttlDan: Will the 
Minister Of 'l'r'atIIPOri... Shipplnc 
be pleased to state: 

( a) the number of trips allowed 
daily to shiPs salling between Rame-
shwaram Island and Thalaimannar 
Ceylon; 

(b) whether it is a fact that Gov-
ernment propose to build a perma-
nant Port at Rameshwaram with all 
facilities for thl! purpose; aM 

(c) if not, whether o ~ 

propose to renovllte the sh ~ 
Pori or h rild a new Port ati Tondi 
which w81 Il regular POrt before Inde-

pendence and which is very near 
Cerlon? 

The Minilter 01 TrablPft't ... IIIlp. 
pia, (Dr. V. K. It. V. Rae): (a) The 
ship T. S. S. 'Inl'in' taken over by 
Shipping Corporation of India Ltd., 
from the Southern Railway is plying 
twice a week between Rameshwaram 
and Talalmannllr. 

(b) The GO'femme!lt of Madras has 
undertaken to bu)Jd a permanent jetty 
at Ratrathazhlli near Rameshwaram 
adequate facilities for this service; 

( c) Ooes not arise. 

Flyina' Clubs 

'4050 Shtl R. It. 8ln1h Deo: 
SM O. C. Nai1t: 
Shti D. N. Deb: 
Shri n. Amat: 

Will the Mlni3ter of ~ and 
Civil Avlatioil t'e pleased to state: 

(a) whether it is a fact that the 
Director General of Civil Aviation 
has fixed quota of flying' huurs of each 
Flying Club, with the direction to give 
prIOrity for initial flying viz flyirt, for 
the issue of priolRte pilot licence; 

(b) if so, wnether any flying hours 
are given to hobby fliers who have 
completed their prh; ate pilot licence; 

(C) if not. the manner in. ~ 

Government propose these hobby 
fliers to avail of the flyin, subsidised 
hol.'!'s allotted to them in a year; and 

(d) the limit set up by Government 
to the number (,f hours a person can 
fly? 

'the Millllltet of TdUl'IIal .. Civil 
Anat"'. (Dr. Karan Slnlll): (a) The 
Director General 01 CivU Aviation 
has on account of limited finaneial 
res;;urces, speciIl.ed tor each flying 
club included in the Flying Subsidy 
Scheme the ~  Of instructional 
ffying hliurs for which subvention, at 
the usual rates, will be paid for the 
current financial year. Te enaure 
that the ftyin" training is purpaeful, 




